
17.04.2025                          PRONOUNCEMENT OF JUDGMENT 
 

   COURT NO. 28    

     HON'BLE MR.JUSTICE AMIT SHARMA  

 

 

  

 

CLICK HERE TO JOIN VC 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 

 
 

 

AT  02:15pm.  

1 

+  CRL.M.C. 2161/2024 & CRL.M.A. 8396/2024 (Stay) 

 

MR MANOJ GOYAL     .....Petitioner 

Through: Dr. Harshvir Pratap Sharma, Sr. Adv.,  

with Mr. Akshu Jain, Mr. Akul Krishnan, 

Mr. Amit Kumar, Ms. Stuti Jain, Advs.  

versus 

 

SH SUMIT BANSAL     .....Respondent 

Through: Mr. Namit Suri with Mr. Rameezuddin 

Raja and Mr. Tanya Sharma, Advs. along 

with Respondent in person.  

 

2 

+  CRL.M.C. 7632/2023 & CRL.M.A. 28443/2023 (Stay) 

 

MR MANOJ GOYAL     .....Petitioner 

Through: Dr. Harshvir Pratap Sharma, Sr. Adv.,  

with Mr. Akshu Jain, Mr. Akul Krishnan, 

Mr. Amit Kumar, Ms. Stuti Jain, Advs.   

 

versus 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13


 

SH SUMIT BANSAL     .....Respondent 

Through: Mr. Namit Suri with Mr. Rameezuddin 

Raja and Mr. Tanya Sharma, Advs. along 

with Respondent in person. 

3 
+  CRL.M.C. 7912/2023, CRL.M.A. 29515/2023 (stay) & CRL.M.A.  

8579/2024 (stay) 

 

MR MANOJ GOYAL AND ANR.   .....Petitioners 

 

Through: Dr. Harshvir Pratap Sharma, Sr. Adv.,  

with Mr. Akshu Jain, Mr. Akul Krishnan, 

Mr. Amit Kumar, Ms. Stuti Jain, Advs.  

    versus 

 

SH SUMIT BANSAL     .....Respondent 

 

Through: Mr. Namit Suri with Mr. Rameezuddin 

Raja and Mr. Tanya Sharma, Advs. along 

with Respondent in person. 

 

4 

+  CRL.M.C. 8002/2023 & CRL.M.A. 29845/2023 (Stay) 

 

M/S MGI DEVELOPERS AND PROMOTERS AND ANR    .....Petitioners 

Through: Dr. Harshvir Pratap Sharma, Sr. Adv.,  

with Mr. Akshu Jain, Mr. Akul Krishnan, 

Mr. Amit Kumar, Ms. Stuti Jain, Advs.  

    versus 

 

SH SUMIT BANSAL     .....Respondent 

Through: Mr. Namit Suri with Mr. Rameezuddin 

Raja and Mr. Tanya Sharma, Advs. along 

with Respondent in person. 

 

 

 

             

     


